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THE MINISTER OF INFORMA-
TIOl'{. AND BROADCASTING (Sf1RI 
K. K. SHAH): (a) and (b). Yes, Sir. 
:f¥rljan LegisLators of the Andhra 
~m l  took strong objection to the 
depiction of Sati Arundhati as born 
of Rishi Gautam, while in their view, 
she was the daughter of Mathanga 
Maharishi, a holy man belonging to 
the Harijan community. The State 
Government have approached the 
Government of India to order remov-
al of this inaccuracy. 

(c) The Central Board of Film 
Censors has taken up the question 
and a decision will ,be taken shortly. 

Aero-Engine Factory, Sunabeda 

·888. SHRI SRADHAKAR 
SUPAKAR: 

SHRISURENDRANATH 
DWIVEDY: 
SHRI RABI RAY: 

Will the Minister Of DEFENCE be 
pleased to state: 

(a) whether the management of the 
Aero-engine factory at Sunabeda is 
Koraput District, which was being 
done SO far by the Government of 
Orissa, has now been taken over by 
the Government of India; and 

(b) if so, the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI 
L. N. MISHRA): (a) and (b). The 
Aero-engine factory at sunabeda is 
managed by Hindustan Aeronautics 
Ltd., from inception and not by the 
Government of Orissa. The question 
of the factory being taken over from 
the Government of Orissa, therefore, 
does not arise. 

Demands 01 Workers of B.A.L. 

I 

.. SHRI GEORGE FERNANDES: 
Will the Mmister of DEFENCE be 
pleased to state: 

(a) whether negotiations between 
the management of the Hindustan 

Aeronautics Ltd., and its employees' 
unions on the demands and griev-
ances of the workers have made satis-
factory progress; 

(b) if so, the broad details of the 
offer made ,by the manegement; and 

(c) the steps taken to bring about 
B speedy settlement of the dispute 
between the Hindustan Aeronautics 
Ltd., and its employees? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI 
L. N. MISHRA): (a) An agreement 
has been reached .between the man-
Baement and the workers' unions at 
Koraput, Kal1lPur, Nasik and Hydera-
bad Divisions of the Hindustan Aero-
nautics Ltd., for the psyment of an 
ad hoc allowance to the employees. 
The management and the employees' 
union Of the Bangalore Division of 
the Hindustan Aeronautics Ltd. have 
not so far Come to an agreement re-
garding the demands pressed by the 
employees' union. 

(b) and (c). A statement is placed 
on the Table of the House. [Placed in 
Library. See No. LT-830/68]. 

"To-day in Parliament" Procramme 
of A.IB. 

·890. SHRI V. KRISHNAMOORTHI: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether Government propose to 
withdraw from the All India Radio 
Coverage of Parliament Proaramme 
"TodaY in Parliament" and 'Spot-
light'; and 

(b) if so, the reasons therefor? 

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI 
K.  K. SHAH): (a) No, Sir. 

(b) DOes not arise. 




